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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART 1

(- BRIEF RECORD OF PROCEEDINGS )
MONDAY 27th MARCH 2000 / CHAITRA 07, 1922 (SAKA)

3.05 PM

. 3.06 _PM

No : 27

QUESTIONS

Starred Questions 41, 43, 44 and 45 and
supplementaries thereto were orally asked
and answered.

Replies to Starred Questions 42 and 46 to
60 were laid on the Table of the House.

UNSTARRED
Replies to Unstarred Questions 151 to 197
were laid on the Table of the House.

PAPERS LAID ON THE TABLE OF THE HOUSE

1. Dr. Narender Nath, Minister of Power
laid on the Table of the House a copy
of the Annual Financial Statement of
Delhi  Vviduyt Board for the vyear
2000-2001 and Supplementary Financial
Statement for the year 1999-2000.

2. Dr. Yoganand Shastri, Minister of
Development and Food & Supplies laid on
the Table of the House the following
papers :-

a) A the notification No
F. 8(6)/%6 DAM/MR/Vol II/5205 dated
16.12.99 under sub-section 2 of
Section 23 of the Delhi Agricultural
Produce Marketing(Regulation) Act, 1998.

b) A- copy of . the notification No
F.8(6)/86-DAM/MR/Vol-II/5233 dated
16.12.99 wunder sub-section (1) of
Section 36 of the Delhi Agricutural
Produce Marketing (Regulation) Act,
1998. ‘

c) A copy of the Notification No
F.8(19)/98-DAM/MR/152 dated 13.1.2000
under sub-section (1) of Section 118
of ‘the Delhi Agricultural Produce
Marketlng (Regulatlon) Act 1998.

ANNOUNCEMENT FROM THE CHAIR

~The Chair informed the Members that the
"Railway Board, at the request of the
Assembly Secretariat has agreed to extend

to the Members of Delhi due courtsey and
priority in railway reservation.

SPECIAL MENTIONS

The Iollowing members raised issues under Rule 287

l. Shri Harsharan Singh Balli
(Minister of Health intervened)
contd...2/-
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4.00 PM

4.30 PM

-

Shri Mohan Singh Bisht

Shri Bhisham Sharma

Shri Mala Ram Gangwal

Shri Ramakant Goswamb(Mlnlster_Of Health
Shri Jai Bhagwan Agarwal intervened)
Shri Amrish Singh Gautam

Shri Roop Chand

(Minister of Health intervened)

9. .Dr. 8.C. Vats

10. Shri Veer Singh

@I WN

{//?RESENTATION OF REPORT OF PAC

Shri Amrish Singh Gautam presented the Fifth
Report of Public Accounts Committee.

MOTION UNDER RULE 107

Shri Ajay Maken moved the following motion
under Rule 107 :-

\ " This House condemns the lathi charge on

demonstrating lawyers of Delhi outside
the Parliament House on 24th
February,2000 and expresses complete
solidarity with the cause of agitating
lawyers".

The following members participated in the
discussion :-

1. Shri Radhey Shyam Khanna
2. Shri Jile Singh Chauhan
3. Dr. Jagdish Mukhi

4, Smt. Kiran Walia

5. Shri Ram Bhaj

6. Shri Shoj} 9gbed

7. Dr. S.C. Vats

8. Smt. Kiran Choudhary

Chief Minister replied to the discussion

The Motion was put to vote and adopted

—————— st S,

unanimously. e S
TEA-BREAK

House re—assembled.

RULING BY THE CHAIR

The Chair advised the Govt. that as per the
provisions of Rule 106 and keeping in view
the importance and established parliamentary
conventions, a status report about the

‘resolution/motions passed from time to time

should be laid on the Table of the House in

“subsequent sessions for the information of

the hon blelMembers.

contdnw . --3/_
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BUDGET 2000-2001

Shri Mahinder Singh Saathi, Minister of
Finance presented the statements of
Estimates, receipts and expenditure of the
Govt. of NCT of Delhi for the year
2000-2001.

DEMANDS FOR GRANTS

Shri Mahinder Singh Saathi, Minister of
Finance presented to the House the Demands
for Grants for the year 2000-2001.

SUPPLEMENTARY GRANTS

Shri Mahinder Singh Saathi, Minister of
Finance moved that the Supplementary Grants
for the year 1999-2000 amounting to
Rs.2,48,50,36,000 in Revenue and
Rs.1,91,64,65,000 in capital be paid.

Supplementary demands Nos.2,3,6,8,9,10 and
11 were put to vote one by one and passed.
Supplementary recoveries amounting to
Rs.13,15,00,000 in Revenue were also put to
vote and passed.

APPROPRIATION (NO.l) BILL,2000

Shri Mahinder Singh Saathi, Minister of
Finance introduced the Appropriation (No.l)
Bil1l,2000 (Bill No.4/2000).

The Motion for consideration of the
Appropriation (No.1) Bill,2000 (Bill
NoA /2000) having been adopted, the clause
by clause consideration of the Bill was
taken up.

Clause 2,3 and Schedule were put to vote and
ado..pted. Clause 1, Preamble and Title were
also put to vote and adopted.

Shri Mahinder Singh Saathi, Minister of
Finance moved that "The Appropriation (No.1)
Bi11,2000 (Bill NoA4/2000) be passed.

COtho--oa-.é/_
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14. 5.52 PM

Delhi.

March 27, 2000

The Bill

&

was

unanimously.

put

to

vote

and passed

(House adjourned till 2.00 PM on Tuesday,

March 28,

$6%

2000).

S.K. SHARMA
Secretary



